
QFFICE OF 'I'HE_PRINCIRAL DISTRICT8: SB_,SSIONS_.IUDGE-CUM;SPECIAL JUDGE
_(PC_ACT]_(CBI)_,_RO_USE AVENUE COURTS ,COMPLEX,_NEW DELHI.

ORDER

In partial modification of this office order No Vacation/RACC/Gaz./2025/9495-9575-C/2.46-B
dated 03.06.2025, the following Judicial Officers shall look after urgent misc. work like remand,
issuance of search warrants etc. on Sundays and holidays and also after 5:00 P.M. as mentioned
below :-

S.No. L i Name of Officer H 7 Designation Dates j Sunday/Holidays ll
g 1 Ms. Manisha Khurana Kakkar Special Judges (PC Act) (CBI) 14-_.06.2025 Second Saturday

2 Sh. ShushantgChangotra, 'SpecialiEBI) g 15.06.2025 Sunday
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Copy forwarded for information to :- _'

1. The Registrar General, High Court of Delhi, New Delhi.
2. The Principal District 8: Sessions Judge (1-lQs), Tis Hazari Courts, Delhi.

Copy forwarded for information and necessary action to: -

1. All Judicial Officers at Rouse Avenue Court Complex, New Delhi.
flhe Web~site Committee, Tis Hazari Court, New Delhi.

3. The Director of Prosecution, CB1, Block No.3, llnd Floor, CGO Complex, Lodhi Road, NewDelhi.
. The Director General (Prisons), Tihar Jail, New Delhi.
. The Director of Prosecution, Govt. of NCT of Delhi, Tis Hazari Courts, Delhi.
. The Chief Prosecutor, CB1/ACB, Rouse Avenue Court, NewDelhi.
. The Director, Directorate of Enforcement, New Delhi.
The Commissioner of Police, Police Headquarter, Delhi.
The I-lony. Secretary, Bar Associations, Tis I-iazari, Patiala House, Karkardooma, Saket, Rohini,
Dwarka and Rouse Avenue, Delhi/New Delhi. '

10. In-charge, Computer Branch, RACC, New Delhi.
11. In-charge, Care-Taking Branch & Filing Section, RACC, New Delhi.
12. The P.S. to the undersigned.
13. All Branch ln~charges at RACC, New Delhi.
14. The Lockup In~charge, Rouse Avenue Court, New Delhi.
15. The Chowki In-charge, Rouse Avenue Court, New Delhi.
16. The Executive Engineer (Civil 8; Elecnical) PWD,.RACC, New Delhi. '-
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